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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
         6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 21.07.2025 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 241/2025 

For Stay 

IA No. 679/2025 

Delay in refiling 

IA No. 983/2025 

 

Sikakollu Chandra 

Mohan 

Ex-Director of Bheema 

Cements Ltd. & 2 Ors.  

Vs 

Resolution Applicant of 

Bheema Cements Ltd. 

& Anr. 
 

Mr. V Ravi Kumar  

2.  Comp App (AT) (CH) 
(Ins) No. 316/2025 

Virgo Properties Pvt Ltd 
Vs 

L&T Finance Ltd & Anr 

 

Mr. PC Harikumar  

 

For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
3.  IA No. 955/2025 

(To implead) 

in 

Comp App (AT) (CH) 

(Ins) No. 279/2021  

To Dispense with  

IA No. 601/2021  

For Stay  

IA No. 603/2021 
 

Regional Provident 

Fund Commissioner, 

EPFO  

Vs  

Bijoy Prabhakaran 

Pulipra, RP of PVS 

Memoial Hospital Pvt 

Ltd & Anr 

 

Mr. K Ramu  

Mr. R Vishnu 

Mr. Bijoy P Pulipra R1  

Mr. Pradeep Joy- R2 

4.  Comp App (AT) (CH) 

(Ins) No. 290/2023 

Jain Irrigation Systems 

Ltd.  
Vs  

Eid Parry (India) Ltd. 

 

Mr. BSV Prakash 

Kumar 

Ramasubramaniam & 

Associates 

5.  Comp App (AT) (CH) 

(Ins) No. 362/2023  

For Stay  

IA No. 1100 & 

1101/2023  

For Direction  

IA No. 1105/2023  

For Direction  

IA No. 818 & 987/2025 

 

S. Vasudevan, 

Suspended Director of 

Tuscan Consultants 

and Developers Pvt. 

Ltd.  

Vs  

IDBI Trusteeship 

Services Ltd. & Anr. 

Mr. Chandramouli 

Prabhakar 

Mr. Angad Varma R1 

Mr. Amir Bavani- R2 

 
 
 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Directions 
(Requests for adjournments will not be entertained for the matters listed under this caption) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
6.  Comp App (AT) (CH) 

(Ins) No. 134/2023  

For Directions  

IA No. 448/2023, 161, 

999 & 1134/2024  

For Exemption  

IA No. 450/2023  

To Vacate Stay  
IA No. 816/2025 

Sathya Moorthy Sai 

Prasad, Suspended 

Director of Ozone 

Projects Pvt. Ltd.  

Vs  

Shapoorji Pallonji and 

Company Pvt. Ltd &  

3 Ors 
WITH 

Mr. Chandramouli 

Prabhakar 

Ms. Anusha Peri R1 

Ms. Elamathi- R2  

Ms. Revathi 

Manivannan- R3 

7.  Comp App (AT) (CH) 
(Ins) No. 197/2023 

Kunnel Engineers & 
Contractors Pvt Ltd  

Vs  

Ozone Projects Pvt. Ltd 

 

Mr. Jerin Asher Sojan Mr. SK Harinarayanan 

8.  Comp App (AT) (CH) 

(Ins) No. 421/2023  

For Stay  

IA No. 1281/2023 

Dinesh Prabhakaran, 

Suspended Managing 

Director of Corporate 

Debtor, Cochin Frozen 

Food Exports Pvt Ltd 

Vs  

Asset Reconstruction 

Company (India) Ltd & 

Anr 

Mr. Philip Mathew Mr. PS Ganesh- R1 

9.  Comp App (AT) (CH) 

(Ins) No. 147/2024  

For Exemption  

IA No. 396/2024 

Kamma Srinivasa Rao, 

Suspended Director of 

Ranchi Expressways 

Limited  

Vs  

State Bank of India & 
Anr.  

WITH 

Mr. Sandeep Bajaj  Mr. Pranava Charan 

R1 

10.  Comp App (AT) (CH) 

(Ins) No. 28/2024  

For Exemption  

IA No. 92/2024  

For Stay  

IA No. 93/2024 

Kamma Srinivasa Rao, 

Suspended Director of 

Ranchi Expressways 

Ltd  

Vs  

State Bank of India & 

Anr 

Mr. Sandeep Bajaj  Mr. Pranav Charan- R1  

Mr. P Ravi Charan-R2 

11.  Comp App (AT) (CH) 

(Ins) No. 303/2024  

For Stay  

IA No. 804/2024  

For Exemption  

IA No. 805 & 806/2024 

Kamma Srinivasa Rao, 

Suspended Director of 

the Suspended Board 

of Directors of 

Corporate Debtor, 

Trichy Thanjavur 

Expressways Ltd.  

Vs  

National Highways 
Authority of India 

(NHAI) & 2 Ors.  

WITH 

Mr. HK Chaturved Mr. CS Chauhan R1 

12.  Comp App (AT) (CH) 

(Ins) No. 304/2024  

For Stay  

IA No. 808/2024  

For Exemption  

IA No. 807 & 809/2024 

Kamma Srinivasa Rao, 

Suspended Director of 

the Suspended Board 

of Directors of 

Corporate Debtor, 

Trichy Thanjavur 

Expressways Ltd.  

Vs  

National Highways 

Authority of India 

(NHAI) & 2 Ors  

WITH 

Mr. HK Chaturved Mr. CS Chauhan R1 
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13.  Comp App (AT) (CH) 

(Ins) No. 310/2023  

For Stay  

IA No. 958/2023 & 

722/2024  

For Exemption  

IA No. 959 & 960/2023 

Kamma Srinivasa Rao, 

Director of the 

Suspended Board of 

Directors of Corporate 

Debtor, Trichy 

Thanjavur 

Expressways Limited 
Vs  

IDBI Bank Ltd & Anr.  

WITH 

Mr. HK Chaturved Shivakumar and 

Suresh- R1 

14.  Comp App (AT) (CH) 

(Ins) No. 95/2025  

For Stay  

IA No. 266/2025  

For Exemption  

IA No. 267 & 268/2025 

Kamma Srinivasa Rao 

Suspended Director of 

the Suspended Board 

of Directors of 

Corporate Debtor, 

Trichy- Thanjavur 

Expressways Ltd  

Vs  

Raghu Babu Gunturu, 

RP, Trichy Thanjavur 

Expressways Ltd & Anr 

Mr. HK Chaturvedi Mrs. Sandhya Tadla, 

PCS- R1 

 

For Directions 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
15.  Restoration App No. 

21/2025  

in  

Comp App (AT) (CH) 

(Ins) No. 902068/2025 

Eveready Industries 
India Ltd  

Vs  

Skyquad Electronics & 

Appliances Pvt Ltd 

 

Ms. Madhupreetha 
Elango 

 

16.  Restoration App No. 

22/2025 

in 

Restoration App No. 

11/2025 

in 

Comp App (AT) (CH) 

No. 900956/2024 

For Condone Delay 

IA No. 947 & 948/2025 

Delta Finster Limited & 

3 Ors.  

Vs 

Muhammed Abdul 

Jabbar Arackal & 3 

Ors 

Mr. Sandeep Kumar 

Ambalavanan 

 

17.  Comp App (AT) (CH) 

(Ins) No. 173/2023  

To dispense with  

IA No. 557/2023  
For Stay  

IA No. 556/2023  

To Vacate Stay  

IA No. 493/2025 

Sunbeam Structurals 

Pvt. Ltd.  

Vs  

Sachin Srinivas 
Bhattad, RP of G K 

Industrial Park Pvt. 

Ltd. & 3 Ors.  

WITH 

Mr. Jayanth 

Viswanathan, PCS 

Mr. P Raj Kumar 

Jhabakh- R1  

Mr. Bhagavath 

Krishnan- R3  
Mr. Anirudh Krishnan 

R4 

18.  Comp App (AT) (CH) 

(Ins) No. 174/2023  

For Stay  

IA No. 558/2023  

For Exemption  

IA No. 559/2023 

KG Muralidharan  

Vs  

Sachin Shrinivas 

Bhattad, RP of G K 

Industrial Park Pvt Ltd 

& 3 Ors.  

WITH 

Mr. Avinash Krishnan 

Ravi 

Mr. P Raj Kumar 

Jhabakh- R1  

Mr. Bhagavath 

Krishnan- R3  

Mr. Anirudh Krishnan 

R4 

19.  Comp App (AT) (CH) 

(Ins) No. 175/2023  

For Stay  

IA No.567/2023  

For Exemption  

IA No.566/2023  

For Additional docs  
IA No. 565/2023 

 

Sachin Srinivas 

Bhattad, Erstwhile RP, 

G K Industrial Park Pvt 

Ltd  

Vs  

Edelweiss Asset 

Reconstruction 
Company Ltd & 2 Ors. 

WITH 

Mr. Raj Kumar 

Jhabakh 

Mr. Bhagavath 

Krishnan- R1  

Ms. Elamathi- R2  

Mr. Anirudh Krishnan 

R3 
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20.  Comp App (AT) (CH) 

(Ins) No. 211/2023  

For Exemption  

IA No. 701/2023 

Premier Chennai 

Properties Limited  

Vs  

Sachin Shrinivas 

Bhattad & Anr.  

WITH 

Mr. Anirudh Krishnan Mr. P Raj Kumar 

Jhabakh- R1 

21.  Comp App (AT) (CH) 

(Ins) No. 263/2023  

For Exemption  

IA No. 824/2023 

Premier Chennai 

Properties Limited  

Vs  

Sachin Srinivas 
Bhattad, RP & 2 Ors 

Mr. Anirudh Krishnan Mr. P Raj Kumar 

Jhabakh- R1  

Mr. Bhagavath 

Krishnan- R3 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
22.  Comp App (AT) (CH) 

(Ins) No. 270/2021 

Asset Reconstruction 

Company (India) Ltd  

Vs  

Manoharamma Hotel 

Investments Pvt Ltd  

WITH 

Mr. P Elayarajkumar 

Mr. R Imayavaramban 

Ms. Shubharanjani 

Ananth  

23.  Comp App (AT) (CH) 

(Ins) No. 271/2021 

Asset Reconstruction 

Company (India) Ltd  

Vs  

Bharani Properties & 

Developers Pvt Ltd 

Mr. P Elayarajkumar 

Mr. R Imayavaramban 

Ms. Shubharanjani 

Ananth  

24.  Comp App (AT) (CH) 

(Ins) No. 164/2023  

For Stay  

IA No. 537/2023 

AR Transport & 20 Ors 

Vs  

Nirav Kirit Pujara, RP 

for Andhra Cements 

Ltd & 4 Ors 

Mr. K Ravindranath Ms. D Sangamithra R1  

Mr. Anirudh Krishnan 

R2  

Mr. Ashwin Shanbhag 

R4  
Ms. Keerthikiran 

Murali- R5 

25.  Comp App AT) (CH) 

(Ins) No. 199/2024 

Atlantic Spinning and 

Weaving Mills Ltd  

Rep. by its Liquidator 

Sujata Chattopadhyay  

Vs  

Somil K. Ne. Gandhi 

Proprietor, Sir Cloth 

Manufacturer Co &  

3 Ors 

Mr. VV Sivakumar Mr. Ankur Goel R1 

26.  Comp App (AT) (CH) 

(Ins) No. 348/2024 

For Stay 

IA No. 953/2024 

S Srinivasan, Personal 

Guarantor & Promoter 

Sri Venkatram 

Spinners Pvt Ltd 

Vs 

Mahalingam Suresh 

Kumar, Liquidator of 
Sri Venkatram 

Spinners Pvt Ltd &  

4 Ors 

 

Mr. V Arvind Rajagopal Mr. B Dhanaraj -R2 

Mr. R Sugumaran- R3  

27.  Comp App (AT) (CH) 

(Ins) No. 356/2024  

For Stay  

IA No. 530/2025 

State Bank of India &  

3 Ors 

Vs  

Aneetha Subramaniam 

RP of Karur KCP 

Packkagins Ltd & Anr 

 

Mr. R Imayavaramban Mr. Avinash Krishnan 

Ravi- R1  

Mr. H Karthik Seshadri 

R2 
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28.  Comp App (AT) (CH) 

(Ins) No. 375/2024  

For Stay  

IA No. 1025/2024 

Dr. Goli Nagasaina Rao 

Suspended Director of 

Mangalagiri Textile 

Mills Pvt Ltd  

Vs  

Mangalagiri Textile 

Mills Pvt Ltd 
Represented by Its IRP, 

Immaneni Eswara Rao 

& Anr. 

 

Mr. Arvind Rajagopal Mr. Prabha Prasad R1 

29.  Comp App (AT) (CH) 

(Ins) No. 19/2025  

For Stay  

IA No. 85/2025  

To dispense with  

IA No. 86/2025 

Tamilnadu Mercantile 

Bank Ltd  

Vs  

E Santhanalakshmi 

Liquidator of Swastik 

Spinners (India) Pvt 

Ltd & Anr  

WITH 

Mr. Rajendran 

Raghavan 

Ms. S Umamaheswari 

R1  

Mr. P Prashanth- R2 

30.  Comp App (AT) (CH) 

(Ins) No. 20/2025  

For Stay  

IA No. 92/2025 

To dispense with  

IA No. 94/2025 

Tamilnadu Mercantile 

Bank Ltd.  

Vs  

E Santhanalakshmi 

Liquidator of Swastik 

Spinners (India) Pvt 

Ltd & Anr.  
WITH 

Mr. Rajendran 

Raghavan 

Ms. S Umamaheswari - 

R1 

31.  Comp App (AT) (CH) 
(Ins) No. 21/2025  

For Stay  

IA No. 96/2025  

For Dispense with  

IA No. 97/2025 

Tamilnadu Mercantile 
Bank Ltd.  

Vs  

S Muthuraju  

Erstwhile Liquidator of 

Swastik Spinners 

(India) Pvt Ltd.  

WITH 

Mr. Rajendran 
Raghavan 

 

32.  Comp App (AT) (CH) 

(Ins) No. 430/2024  

For Stay  

IA No. 1175/2024  

To Adv. Hg.  

IA No. 58/2025 

SV Ramasamy 

Guarantor of Swastik 

Spinners (India) Pvt 

Ltd  

Vs  

S Muthuraju Erstwhile 

Liquidator of Swastik 

Spinners (India) Pvt 

Ltd & 2 Ors 
 

Mr. P Prashanth  

Mr. Gautam S. Raman 

Mr. Rohan 

Rajasekaran- R1  

Ms. S Umamaheswari - 

R3 

33.  Comp App (AT) (CH) 

(Ins) No. 35/2025  
For Exemption  

IA No. 125 & 126/2025 

Indian Renewable 

Energy Development 
Agency Ltd.  

Vs 

Vamshi Rubber Ltd 

Mr. Nakul Sachdeva Mr. B Ravi Kiran Singh 

34.  Comp App (AT) (CH) 

No. 93/2025  

For Urgent Hearing  

IA No. 883/2025  

For Stay  

IA No. 884/2025 

 

Kovai Purani Finance 

Pvt Ltd & 4 Ors.  

Vs  

S. Narayanaswamy 

Ms. S Manjula Devi Mr. AK Mylsamy  

For Caveator 

35.  Comp App (AT) (CH) 

(Ins) No. 116/2025 

Government of Tamil 

Nadu, Commercial 

Taxes and Registration 

Dept  

Vs  

CA. Mahalingam 

Suresh Kumar  

Official Liquidator of 
Jaimurugan Textiles 

Ltd. 

 

Mr. B Vijay Mr. Jayaprakash  
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36.  Comp App (AT) (CH) 

(Ins) No. 276/2025  

For Stay  

IA No. 780/2025  

 

ICICI Bank Ltd  

Vs  

Ramakrishnan 

Sadasivan, Liquidator 

of Coastal Energy Pvt 

Ltd 

 

Mr. V Adivarahan  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
37.  Comp App (AT) (CH) 

(Ins) No. 278/2021  

For Stay  

IA No. 598/2021 

Malayalam Industries 

Ltd.  

Vs  

K Easwara Pillai, RP of 

Mathstraman 

Manufacturers and 

Traders Pvt Ltd& 6 Ors 

 

Mr. Raghunathan VG Mr. S Sethuraman R1 

38.  Comp App (AT) (CH) 

(Ins) No. 311/2021 

Rheem Matrix Pvt Ltd 

Vs  

S12 Microsystems Pvt 

Ltd 

 

Mr. Ashutosh Kumar 

Mishra 

Mr. S Vivekananda 

39.  Comp App (AT) (CH) 

(Ins) No. 24/2022 

Bank of Maharashtra 

Vs  

Sutanu Sinha, 

Liquidator, IVRCL & 
Anr. 

 

Mr. T Ravichandran Mr. Nithyavendhan K 

R1 

40.  Comp App (AT) (CH) 
(Ins) No. 363/2022 

Renuka Devi 
Ranagswamy, RP of 

Regen Infrastructure 

and Service Pvt Ltd.  

Vs  

Regen O&M Services 

Ltd. & 3 Ors 

 

Mr. TK Bhaskar  
Mr. Mayan H Jain 

Ms.J Parimalam R2 R3 

41.  Comp App (AT) (CH) 

No. 77/2023  

For Stay  

IA No. 1065/2023 

Sasisri Extractions Ltd 

& 4 Ors.  

Vs  

M Srinivasa Rao & 6 

Ors 

 

Mr. Pramod Kumar Dr. KS Ravichandran 

Ms. Manjula Devi R1, 

R2 R4 & R6 

42.  Comp App (AT) (CH) 

(Ins) No. 336/2023  

For Stay  

IA No.1018/2023 

Meridian Educational 

Society  

Vs  

Butta Infrastructure 

Pvt Ltd 
 

Mr. Avinash Krishnan 

Ravi 

Mr. Y Suryanarayana 

43.  Comp App (AT) (CH) 
(Ins) No. 374/2024 

Meridian Educational 
Society  

Vs  

Butta Infrastructure 

Pvt Ltd (Under 

Liquidation) 

 

Mr. Avinash Krishnan 
Ravi 

Mr. Y Suryanarayana 

44.  Comp App (AT) (CH) 

(Ins) No. 311/2024  

For Stay  

IA No. 830/2024 

Sardarmal Kothari  

Vs  

CA Mahalingam 

Suresh Kumar, 

Liquidator of Kamachi 

Industries Ltd & 2 Ors  

WITH 

Mr. PJ Rishikesh Mr. AG Sathyanarayana 
-R1  

Mr. Abhishek Swaroop 

R2 
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45.  Comp App (AT) (CH) 

(Ins) No. 358/2024  

For Stay  

IA No. 981/2024  

To dispense with  

IA No. 982/2024 

Sardarmal Kothari  

Vs  

SPP Insolvency 

Professional LLP, 

Liquidator of Kamachi 

Industries Limited &  

2 Ors.  
WITH 

Ms. R Moneshaa Mr.AG 

Sathyanarayana -R1 

Mr. Abhishek Swaroop 

R2 

46.  Comp App (AT) (CH) 

(Ins) No. 359/2024  
For Stay  

IA No. 983/2024 

Sardarmal Kothari  

Vs  
SPP Insolvency 

Professional LLP, 

Liquidator of Kamachi 

Industries Ltd & 2 Ors. 

 

Ms. R Moneshaa Mr.AG Sathyanarayana- 

R1  
Mr. Abhishek Swaroop 

R2 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video 

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for 

hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic 

MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

                                                   By order of Hon’ble Member (Judicial) 

                                                    Chennai Bench 

Copy to:  

1. Notice Board 

2. Website: www.nclat.nic.in 
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